
8369 Legal Practitioners 
Bill 

MARCH 28, 1960 Election to Com-

EvALUATlON REPORTS OF 

GROUl' ON HANDICRAFT 

AND SERIrULTURE INDUSTRY 

.SIIrI Hath!: Sir. on behalf of Shri 
Manubhai Shah. I bee to lay on the 
Taoble a copy of each of the following 

~ rt -

(i) Report of the workine group 
on evaluation of prolP'e81 of. 
Handicraft Industries during 
the Second Five Year PIan. 
[P14ced in LibTary. See No. 
LT-2051/60J. 

tii) Evaluation Report of the 
working group on Sericulture 
Industry. [Pl4ced in Library. 
Sep No. LT-2G52/60·J. 

12 ... Imi. 

ESTIMATES COMM'I1-rEE 

SEVENTY-NINTH REPORT 

Sbrl D_ppa (Bangalore): Sir, 
e~ to present the Seventy-ninth 
. ')Ort of tho' Estimates Committe,' 
<f; the Ministry of Commerce and 
lustry-Small Scale lndu8trie&-

Part II (The National Small Indw;-
tries Corporation Limited, New 
Dt-Ihi) . 

J2'II1 bro. 

PUBLIC ACCOUNTS COMM1TrEE 

TwENTY -FITI'lI RI:PoRT 

Sbrl BarmaD (Coocb-Bihar-Reserv-
... l---Sch. Castes): Sir, I bee to present 
the Twenty-fifth Report of the Public 
ACt'ounts Committee on the Appro-
priation Account!; (Civil), I8M-6? 
and 1951-68 aDd Audit Reports, 1968 
and 1959-Volumes I '" II. 

U1lS4 hn. 

LEGAL PRACTITIONERS BILL 
REPORT OF JOINT COMMITTEE 

SIlrl C. R. Paltabhi Ramul: 
(Kllmbukonam): Sir, I beg to present 

mitUe 

the Report Of the Joint Committee OD 
the Bill to amend and consolidate the 
law relating to legal practitioners and 
to provide for the constitution of Bar 
Councils and an All-India Bar. 

12:18i Ms. 

ELECTION TO COMMITTEE 

NATIONAL FOOD AND ACRICULTURE 

ORGANISATION LIAISON COMMITrEE 

The MiaWer of Apiculture (Dr. 

P. 8. Deshmnkh): Sir, I beg to move 
the following: 

"That in pursuance of Resolu-
tion No. F. 16-72f41-Policy, dated 
the 8th November, IM8, of the 
Ministry of Agriculture (now 
Food and Agriculture), as amend-
ed todate, the members of 
Lok Sabha, do proceed to elect, 
in 'Such manner as the Speaker 
may dlred, four members from 
. among themselvl's to serve as 
members of the National Food 
and Agriculture Organisation 
Liaison CommiHel' for 8 period 
of three years commencing from 
the 1st June, 1980, subject to the 
other provision!' of the said 
Resolution." 

Mr. Speaker: The question is: 

'"That in pursuance of Resolu-
tion No. F. 16-12/41-Pollry dated 
the 8th November, UN8, of the 
Ministry of Agriculture (now 
Food and Agriculture), as II1IU!Dd-
ed todate, th~ members of 
Lok Sabha, do proceed to elect, 
in such manner as the Speaker 
may direct, four memberS from 
among thell1liClves to serve as 
members of the Nationai Food 
and Agriculture Organiation 
Liaison Committee for a period 
of three years commencing from 
the ht June, 1980, subject to the 
other provisions of the said 
ResolutioA." 

Motion was adopted. 




